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^  IN THE CENTRAL AQMINISTRATIVS T RIBUNAL, LUOCNOW BENCTi
. .

O rigina^ A p p lica t io n  N o,372 /2003 , 

t h is  th §  day o f  0 3 ,1 2 .2 0 0 3 ,

HON'BLEMf^ JUSTICE S .R , SINGH, VICE-CHAISMAN.
HON»BLE MR. S .P , ARYA, MiiHBER (A ),_______

Ram Lakhan, aged about 57 y e a rs . Son o f  S r i  Sarju 
Ram, R esiden t o f  Saravjati Hagar,Lakhedabad, Tehsil#  
Nawabganj, D is tr ic t -B a ra b a n k i,

, , ,  A p p lica n t,

By A d v o ca te ;-  None,

V ersus.

,f ' , "Hne Union o f  In d ia  , through S ecre ta ry ,
♦•*' D ^artm ent o f  P o s ts , Dak Bhavjan,

New D elh i,

2 , ihe D ir e c to r , P o s ta l S e rv ice s  (Head Q u a rters ),
O f f i c e  o f  C h ief P os t  Master G eneral, U.P,
Lucknow,

3 , Superintendent o f  P ost O f f i c e s ,  D iv is io n ,
Barabanki, D is t t .  Barabanki,

Respondents,

By A d v o ca te ;-S r i S , Lawania,

O R D E R  ( ( ORAL )

BY MR. JUSTICE S .R , SINGE, HI:CE-CHAIRMAN.

T his O.A, has been  in s t i t u t e d  on 4 ,8 ,2 qo3
I ^

a g a ih s t  the ord er  o f  punishm entof d ism issa l £.j£cm’ ..se rv ice .

An averement made in  P a ra -4 -(v )  o f  th e  C o u n te r -A ff id a v it  

th a t  a p p lica n t  has p re fe r re d  an appeal on 2 7 ,0 5 ,2 q03 

b e fo r e  the C h ie f Most Master G eneral, U.P, C ir c le ,  Lucknow 

which i s  under co n s id e ra t io n . The in s ta n t  O.A. has been 

f i l e d  w ith -o u t  exhausting th e  remedy ava ilab fe  f o r  f i l i n g  

an appeal. The A .T , A ct, £985 c le a r ly  proszides th a t  norm ally



: s  2 : s

the O.A, should  n ot be e n te r ta in e d  in ca se  the aggrieved  

person  does n o t  exhaust the d ^ a rtm e n ta l remedy. However,

0 .A , i s  d isp osed  o f  vjith a d ir e c t io n  to  th e  A p p e lla te  

A u th ority  t o  d isp o s e  o£ the appeal f i l e d  by the a p p lica n t  

in  accordance w ith  Î aw as ea r ly  as p o s s ib le  p re fe ra b ly  

w ith in  fo u r  months frcm the d a te  o f  r e c e ip t  o f  the copy 

o f  t h is  o rd e r .

2 , The 0 .^ .  i s  d isp o se d  o f  as above w ithou t

any order as t o  c o s t s .

MmBER (A)
OVC] 

VICE-CHAIRMAN.

Dated:-.03.12,2003, 
T„^^now,


